
ITEM NO.2               COURT NO.9               SECTION XVII-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Original Suit (s). No(s).  4/2021

THE STATE OF WEST BENGAL                           Petitioner(s)

                                VERSUS

UNION OF INDIA                                     Respondent(s)

(IA No. 105458/2021 - EX-PARTE AD-INTERIM RELIEF)
 

Date : 23-11-2022 This matter was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MR. JUSTICE VIKRAM NATH

For Petitioner(s) Mr. Kapil Sibal,Sr.Adv.
Dr. Abhishek Manu Singhvi,Sr.Adv.
Mr. Biswajit Bhattacharyya,Sr.Adv.
Mr. Siddharth Agarwal,Sr.Adv.
Mr. Sanjay basu,Adv.
Mr. Ravinder Singh,Adv.
Mr. Nipun Saxena,Adv.
Ms. Mantika Haryani,Asdv.
Adit Pujari,Adv.
Ms. Aparajita Jamwal,Adv.
Mr. Amit Bhandari,Adv.
Ms. Arshiya Ghose,Adv.
Mr. Sanjeev Kaushik,Adv.
Mr. Shreyas Awasthi,Adv.
Mr. Devvrat Singh,Adv.
Mr. Saumya Saxena,Adv.
Mr. Archit Adhlakha,Adv.

                   Ms. Astha Sharma, AOR
                   
For Respondent(s) Mr. K.M. Natraj,ASG

Mr. Vikramjit Banerjee,ASG
Mr. Kanu Agrawal,Adv.
Mr. Udai Khanna,Adv.
Mr. Mehul Gupta,Adv.
Mr. Nakul Chengappa K.K.,Adv.
Ms. Akriti A. Manubarwala,Adv.

                  Mr. Arvind Kumar Sharma, AOR
Mr. Sudhakar K.,Adv.
Mr. Abhishek Mahajan,Adv.

1



Ms. Janhvi Prakash,Adv.
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

List on 13.12.2022 at 2.00 P.M.

  (NARENDRA PRASAD)                               (ANJU KAPOOR)
ASTT. REGISTRAR-cum-PS                          COURT MASTER (NSH)
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